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THE MEGHALAYA BUILDING AND OTHER CONSTRUCTION WORKERS’
WELFARE BOARD ACT, 2019.

An

Act

Be it enacted by Legislature of the State of Meghalaya in the Seventieth Year of the
Republic of India as follows:-

per

(

(
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authority
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S. KHARLYNGDOH,
Commissioner & Secretary to the Govt. of Meghalaya,

Law Department.
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